Title: Brought privilege motion against Shri Buta Singh regarding his comments on bribing the M.Ps in an interview
in the Mumbai edition of the Times of India.

=t fopdie witn (pad s qd) @ 9wl #eiey, F omus ar ftaers /e err arear g A wew st ger e st A g ot
g ST SR d tF serg R g &

" If my Party needs it, | will buy MPs' again "...(Interruptions)
SHRIA.C. JOS : Sir, | have given a notice and | want to make a submission...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Sir, since the matter is about a distinguished Member of this House, | want to
say only one thing. ...(/nterruptions)
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SHRI PRIYA RANJAN DASMUNSI : Sir, | have been giving notices for the last three days. ...(Interruptions)
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